Name of the corporate debtor: M/S MANSI OIL & GRAINS PRIVATE LIMITED; Date of

Annexure-5

of li

19-07-2019; List of stakeholders as on:16-09-2019

List of operational creditors(Government Dues)

(Amount in %)

SL No.

Details of Claimant Details of claim received Details of claim admitted Amount of |[Amount |Amount |Amount |Remarks,i
Department Government Identification |Date of Amount |Amount |Nature of JAmount |Whether % share in i of any of claim |of claim |fany
No. receipt claimed |of claim |Claim covered by |lien/attachment |total claim mutual rejected |under
admitted lien or 1?(Yes/N dues,that verificatio
attachment |o) of claims may be n
pending admitted set off
disposal
ADDITONAL CENTRAL
1 E?IMMISSIONER' GOVERNMENT 07.08.2019 3410 3410 0 100 0 0 0 0
CORPORATION operationg NA
OFFICE OF JOINT |STATE
COMMISSIONER, |GOVERNMENT
2 :;J)l(\/IMERCIAL 16.08.2019 739500 0 0 0 0 0 739500 0
operationy NA




